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UNION OF INDLIA & ORS,.
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Mr,R.K.C, Thakur,1d,counsel,appears for

;
, - . : \
the petitioner. Service is completed but none appears |
for the respondents.

The case is listed for admission hearing
on 17.9.96, Reépondents shall file reply at least one |
week before the date fixed.
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Plain copy of this order be given to the |
1d,counsel for the petiticner who will communicate the

order passed this day to the respondents immediately.
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3 Member(A) : Vice-Chairman.




